209 Matters under

(iv) REPORTED CONTAMINATION OF
DRINKING WATER SUPPLY TN DELHI
DUE TO HEAVY RAINS.

st ot T wogr  (fgare) @ Snsmw
e, fawelt ¥ widt awt & wrowr W
Zrgr W, & arfegt o §F & qrdr
Wt wfagt wrow # frwr mf, foww R
& oY § wgq Wl wEiw W el
|qIS oTW ¥ F9T % Arandy wy feeAr &
Waw W T A geT WAl § W
¥ wTw oW el Al ¥ oaga
yef ¥AE T I fiear omx 1w e
F fod &9 & are oy &1 waw 7 g,
@t A Kl W feaet ond =
wdfr o afemt Wi Fofea #
T F Ay gro R wwA § afew
e v ¥ wwer g awrE T oong
wk Ay 9 FaFawl w7 argmrd §qrg
oy, atfed FGE HT HEAH @ NT | XER
fax dto s=go, fro WX @ fawmr #r
fowr #< & sarde FAET FAT FT F1G
FEr gy
{v) REPORTED DISRUPTION OF TELE-
PHONE SYSTEM, TRANSPORTS SYS-
TEM, ETC. IN DELHI DUE TO HEAVY
RAINS,

(SHRI NARAYAN CHOUBEY (Mid-
napore): Sir, even only with the
onset of monsoon in Delhi, our capi-
tal, everything connected with public
service has begun tg fail. Transport
system has come to a halt; drains fail,
to carry water and are overflooded.
20,000 telephones went dead in the
first heavy rain. All these go to prove
the bankruptcy of the claim by the
Government that al] were moving «n
correct rails. One day’s heavy show-,
€r proved government claim to be
wrong and incorrect, Since it is just
the beginning of monsoon all mea-
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gures by respective departments be
immediately taken so that public life
does not come to a standstill in future
due to heavy showers. No wrong
claim of half-hearted measures with-
out any seriousness can be guaranteed
against expected attack from natural
climate.

12.58 hrs.

DEMANDS FOR GRANTS (RAIL-
WAYS), 1980-81*

MR, DEPUTY-SPEAKER: The
House will now take up discusgion and
voting on the Demands for Grants in
respect of the Budget (Railways) for
1980-81 for which 5 hours have been
allotted.

Hon. Members whose cut motions to
the Demands for Grants in respect of
the Budget (Railways) for 1980-81
have been circulated, may, if they
desire to move their cut motions, send
slips to the Table within 15 minutes
indicating the serial numbers of the
cut motions they would like to move.

Motion moved:

“That the respective sums not
exceeding the amounts shown in the
fourth column of the Order Paper
be granted to the President out of
the Consolidated Fund of India to
complete the sums necessary to
defray the charges that will come
in the course of payment during
the year ending the 381st day of
March, 1981, in respect of the heads
of demands entered in the second
column thereof against Demands
Nos. 1 to 16.”

*Moved with the recommendation

of the President.
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Demands for Grants (Raikways) for 1980-81 to be submitied to the Vote o” Lok Sabha
Amount of Amount of
No. of Name of Demand Demand for Demand sub-
Demand Grant on Ac- mitted to the Vote
count voted by the of the House,
House on 13-3-1980
1 2 3 4
Rs. Rs,
1 Railway Board . p . : : : 96,22,000 2,09,44,0
2 Miscellancous Expenditure (General) . . . . 5,61,27,000 11,59,20,000
g General Superintendence and Services . . ‘ 43,82,97,000 91,97,20,000
4 Repairs and Mainténance of Permanent Way and Works 74,54,96,000 158,49,54,000
5 Repairs and Maintenance of Motive Power 66,41,74,000 142,24,23,000

6 Repairs and Maintenance of Garriages and Wagons

7 Repairs and Maintenance of Plant and Equipment .

8 Operating Expenses— Rolling Stock and Equipment

g Operating Expenses—Traffic
10 Operating Expenses— Fuel . . . .
11 Staff Welfare and Amenities . . . . .
12 Miscellaneous Working Expenses

1g Provident Fund, Pension and other Retirement Benefits

14 Appropriation to Funds . . . .

15 Dividend to General Revenues, Repayment of

loan taken from General Revenues and Amortization of
Overcapitalization . . . . . . .
16 Assests— Acquisition, Construction and Replacement
Revenue

Other Expenditure

82,88,39,000
39,57,68,000
82,68,24,000
88,02,46,000
140,11,15,000
29,07,30,000
40,79,76,000
35,06,92,000

105,18,15,000

5,89,45,000

3,99,90,000

568,78,85,000

174,32,91,000
85,16,21,000
183,25,33,000
187,77,82,000
324,76,06,000
62,78,66,000
86,57,31,000
70,13,84,000

246,40,18,000

334,38,48,000

7,99,80,000
1246,93,69,000
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MR. DEPUTY-SPEAKER: Shri
Chandra Deo Prasad Verma,

Your party has been allotted twenty
minuteg and there are two Speakers.
This is for your information,
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MR. DEPUTY-SPEAKER: Mr.
Chandra Dev Prasad Varma, you have
mentioned about a name of a person
who has received some money. I will
go through the proceedings and if I
find the name of that person, 1 will
expunge it from the proceedings.

%
%
x

SHRT RAMAVATAR SASTRI: Can

we not mention the name of a person
here?

MR. DEPUTY-SPEAKER: No, be-
cause he is not here.

sy waamRr fawEt 0 AW AE FTATR
fis w0 §© I, AR AT OE famas
A & @ 7 IR AT A A}

sy wmaw swaw waf ;o gff qF F
oAy wig@s qFFT A% a9 § FE T
¥ g o ewar wfg 52 ¥ e ¥ dav
frqr wrar & 1 gW gAwa & fF ag wesr
sTaeaT AEF §, E WITH! AAATITHI A€
g, @ sa A& W ITET WL FT AR
7@ WE § W FW a_FAArd &
gx ¥ | wE wrer At AT A0 |
gara werar &, dar fr grer @Az el ,
IFF AT TF THT F 400 FEIA

YA WERW, el ¥ Y FAA F
frg Y Y A & ¥W T F AW
£ qog & afxd w aga s g
o wy uwg & fr oTw @aw & oirm
sraeqr woh witgy, foad afadf =Y giar

——

e*Expunged as ordereq by the Chair.
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FEM

SHRI KAMALAPATI TRIPATHI:
Mr, Deputy Speaker, Sir, how many
cut motlions are there? Are there
more than 12007

MR. DEPUTY SPEAKER: 1 have
already announced that. So far I have
received some. Slips are being re-
ceived. They 'will be announced with-
in 15 minutes,

Now Mr. A. G. Mukhopadhyay.

SHRI ANANDA GOPAL MUKHO-
PADHYAY (Asansol): I rise to sup-
port the Budget proposalsg placed In
the House by the hon, Minister, Shri
Tripathi. A very large number of
Memberg have participated in the
debate. On a careful consideration of
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all their points, it may be said that
over and above the Demands placed
by the hon. Minister, each Membexr of
the House hag placed his own
Deinanus. The Demands of the Rail-
ways are so important, that Members
from all over the couniry tried to
highlight their points of view, and
place their specific demands, and te
request the Minister to fulfll them, If
this Budget could be doubled, trebled
or even muliiplied 4 times, all their
demandg cannot he met.

In this Budget, there is an attempt
to reclify the maladies of the past, to
improve the efficiency of the Railways,
to improve line capacity, to increase
the quantity of the rolling stock, to
connect areas where the country is
supposed to have itg indusicinl de-
velopment, to improve the backward
parts of the country and to look afier
the well-being of its own workers as
well as that of the common people in
the country.

In the eastern region, Railways con-
nect the major industrial belts such as
those of steel coal and other raw
materials. In the matter of develop-
ment of the areas having raw materials
in the country, transportation of coal
poses a very great problem to-day.
Raillways have to supply coal to the
power plants steel plantg and also to
the other neighbouring industries,

If you look at the performance of
the Railways in the course of the last
6 months, you will certainly find that
the situation is improving. I am not
going to quote figures, but it has ap-
preciably improved. Efficiency has
gone up. As a result the supply of
coal to the power plants has improved
much to-day; power generation is
picking up. If the Railways have to
provide one of the most important
infra-structural facilities, there should
be complete coordination. There
should be complete coordination Dbet-
ween the railways and the steel plants;
there should be complete coordination
between the railways and the power
plants unil also other industries for

JULY 2, 1989 *80-81 220

development purposes. In our plan-
ning; railway must have and must
occupy the most important position.
Today we are limited to the produc-
tion of 7-8 million tonnes of steel. It
can be measured whether the produc-
tion can be achieved. It can be
achieved provided the position of the
rolling stock is improved, provided the
raw-materials are brought in time,
provided the coal is supplied to the
steel plants in time according to the
required quantity, So ig the case with
other types of developments. So, you
can measure the development of the
industrial production in our country
and also the growth rate to be main-
tained according to the availability
of the railway stock.

Our Railway WMinister has presented
hig Budget 1n a very efficient manner
and hag looked 1nto all these aspects
very well The economic development
of the country depends upon not main-
ly hut entirely on the performance of
the raillways. While looking into that,
projection is necessary for the next
five years so that it ‘will be able to
cover the entire mineral belt area, so
that it will be able to cover the dis-
tribution system, so that it will be
able to cope up with the present de-
velopment needs of the country. If,
in any case, that is not maintained, it
is impossible to maintain the develop-
ment rate or rather the growth rate as
envisaged in the Finance Minister’s
Budget.

While considering all these aspects,
1 'would like to point out certain areas
where improvement is necessary. Our
railways maintain the main communi-
cation link of the travelling public
throughout the country. The other
day, 1 was looking at the old time
table of the railway. I want to quote
interesting figures for the information
of the House. The Bombay Mail used
to run from Howrah to Bombay in
earlier days and the total time taken
was less. Now with the increase in
efficiency, with the increase in power
and with tlie increase in other develop-



221 VG, (Rlys.),
[Shri Ananda Gopal Mukhopadhyay]

ments which are necessary, today
Bombay-Calcutta-Mail requires more
time. Speedy traing have been in-
troduced from Calcutta to Delhi. Of
course, the running time has been
limited, but there are constraints at
many places. In the main line, the
running time hag been reduced, but
that also is only for a few trains, But
if you look at the running time of
other important trains like Toofan
Mail, Howrah-Delhi-Express, Howrah-
Bombay-Mail via Nagpur and other
timings you ‘will find that efficiency is
yet to be improved.

Now I would like to point out the
needg of the industrial workers who
have to move in thousands to reach
their destination of work. From
Howrah to Asansol it has got suburbap
facilities. I have got the figures to
quote between Burdwan and Asansoi.
There are daily passengers who hawve
to move in thousands covering three
shifts {o their place of ‘work. There
are no suburban facilities, no local
fast {rain ig there to caler to that area.
There 1s another line between Bandel
and Katwa where the railways have
made some improvement but you 'will
sce that the running time of the pas-
sengers starting from Howrah to
Katwa has been increased upto 12
hours; one does not know how many
hours it will take. But for the same
distance, 150 km. from Howrah to
Durgapur, it takes 2} hours. Ag far
as Lalgola is concerned, one does not
know whether the train reaches there
on the same day or not. My appeal
to the Railway Minister, who is a
pioug man is as Katwa is a place of
Lord Sreegoranga, Nabdwip is a place
of Lord Sreegoranga, to these two
places one bas to travel from any part
for pilgrimage. The total time taken
from here to the longest distance is
equal to the time taken either from
Bandel to that areg or from Howrah
to that area. What is specifically
Necessary is, as this is a single line
area it must be doubled. It js hauled
by steam engine. It should be energis-
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ed and electrified or it should be
hauled by diesel engine to cover the
distance.

On a point of working of the
Howrah Amta line, which was taken
up, which was accepted by the Plan-
ning Cemmission, I may submit that
the work had started but the speed of
the work js just like the speed of the
snail. If you look at it, since the
foundation hag been laid, what is the
progress made? We do not have any
answer to the people. Its progress is
very slow, It may be due to paucity
of funds. It may be due to lack of
proper attention tg the work in that
area. It needs to be taken up as
speedily as possible.

The underground Railway gystem in
Calcutta is improving a little bit. The
rate of progress uptc 1977 was all
right. After 1977 of course now,
under the guidance of our marxist
friendg in West Bengal the speed has
been lost. It js just progressing like
a snail. On careful examination, it
wil] be found, though it is not under
the direct supervision... (Interrup-
tions)

4
SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): The Chief Minister
of Wesl Bengal has asked for Rs. 30
crores for the year 1980-81 for speedy
progresg of the Calcutta Metiro. Rail-
way but Panditji has sanctioned Rs. 23
crores only for 1980-81.

MR. DEPUTY SPEAKER : Mr.
Halder, he is helping you. He is
addressing the Railway Minister to get
more funds,

SHRI ANANDA GOPAL MUKHO-
PADHYAY: I am drawing the atten-
tion of the Railway Minister to speed
up the work and also the progress of
the job as quickly as possible because
the cost of the project is increased.

With the increase in population in
Calcutta transport is becoming diffi-
cult. The population is more than the
road or rail capacity. The total num-
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ber of persons entering Calcutta
throgh Sealdah and through
Howrah to reach the heart ot
the city, commercial centres or com-
mercial undertakings is more and,
therefore, it ig very time consuming.
It takes hours to come. It takes hours
to go out of the city gnd it takes hours
to move inside the city. There must
be direct push in the work so that it
can improve its efficiency ang the
work could be completed in time. But
I 'will draw the attention of the Rail-
way DMinister to develop a particular
area. Development is there in the
Easiern Railway. There should be a
direct link from Asansol to Bombay.
A large number of passengers go to
Bombay from Asansol. Durgapur
region should have a special post in
that area. For the way gide stations—
Durgapur to Bombay, Durgapur to
Delhi or even Durgapur to Howrah,
the number of traing is very low.

One of the major difficulties js that
some of the important trains like
Rajdhani, do not touch Asansol,
Durgapur etc. The travelling passen-
gers are many in number. Trains are
stopping at Dhanbad. It is essential
that it should have stoppage there also.

While limiling my observation to
such an important aspect—the system
of transportation in Calcutta should
be taken up early. Howrah—smta
line should be taken up zs quickly as
possible and completed, Ban-
el _Katwa line should be doubled
and energised and also the running
time should be reduced. Suburban
facilities frem Howroh to Asansol are
essential for meeting The industrial
needg and needs of thousands >f daily
passengers working at different pro-
jects in the Asansol—Durgapur area.

With these words, I support the
budget.
SHRIMATI SUSEELA GOPALAN

(Alleppy): Sir, this budget has shown
utter disregarg to the backwarg areas.
Take the case of Kerala. We have
got only 814 KM of railways in our
area. Out of this, only 200 KM were
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given to us after independence. The
rest was already there. After prolon-
ged agitation, we got less than 200 KM
of new railway lines in Kerala.

Kerala is industrially very back-
ward, When we agsk for railways, they
will say, “Because there is no indus-
try there is no need for railways”.
When we ask for industries, they will
say “Industries cannot be set up be-
cause there are no raifways.” That
is the fate of our State. Three years
back, there was a bitter agitation and
one MP offered satyagraha. Then
only 52 KM of railway line from
Alleppy to Ernakulam was sanctioncd.
The progress of work on that line is
very slow. This year the provision in
budget is only Rs. 130 lakhs. How
long will it take to complete that line?
Rs. 466 lakhs more are needed and
that means, it will take at least four
more years to be completed. It is be-
ing done at a very slow pace. This
line has to be extended from Alleppy
{0 Kavankulam. Then only the full
benefits of this railway line will bhe
got by Kerala people, but there is no
mention of that extension.

Ou. Railway Minister is a very pious
man. Even he did not consider the
Guruvayur-Kuttipuram  railway line.
Even the Prime Minister and other
Ministers come tg Guruvayur to have
darshan of Lord Guruvayuiappan.
Still, that line is not being considered.
Kerala ‘Government has given a list of
nearly 408 KM of new railways, but
not an inch has been sanctioned to
our State. Throughout the years, we
were being neglected. What about the
question of workshops? There is no
State in South Indig without a railway
workshup. Madras hag got flve work-
shops u«nd three other diesel depots.
But Kerala has got nothing. We are
not envious of Madras. But g State
having two divisions should at least
have one workshop. So far, you have
not committed ~-vwihing. All the de-
mands of Kerala are being always de-
nied by the Central Government.
Whatever may be the drawbacks
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of the Janata Governmwent, I think it
is because of them that we got the
Alleppey-Ernakulam - railway and the
Trivandrum division. At least after the
agitation, they took p lenient view
and gave us these two things. So, I
appeal to the Minister that this dis-
crimination against Kerala should be
ended. For the development of Ke-
rala, new railways are needed and
they should be given a workshop.
There is a proposal for having one at
Palghat. That should be conceded.

Coming to amenities, if you to go
to Kerala, you will find that glmost
all the railway stations are in  dila-
pidated condition. The bhogies which
are sent there are all very old aand
bad. All the old bogieg are sent to
Kerala. Why? Because they think
that whatever is sent to Kerala, they
will not agitate.

MR. DEPUTY-SPEAKER: What is
the anger of Shri Kamalapathi Tripa-
thi towards Kerala?

SHRIMATI SUSEELA GOPALAN:
I dpo not know, But this is opur osx-
perience  for the last 33 years T
vou travel in trains in Kerala vou
will find that the bogies are so ol
that they cannot be used at all. That
15 the state of jffairs. Even in over-
bridges we are heing neglected. n
Calicut, Ankamali, (Cannanore and
Kasargod. demand is there for over-
hridges but that is not being met
Even small amenities zre not being
given to Kerala.

What is the attitude vou are taking
towards the workers—casual work-
ers, vendors and the commission be-
arers? After working for so many
years, they are not being taken into
regular gervice, Berause of this atti-
tude, there is unrest among the work-
ers. In the Central Railway, the bear-
ers and the vendors had to go ©on
satyagraha, There 1is no uniform
pattern in the Railways regarding
their absorptich. The Railway Board
"Ppointed a Committee to go into this.
That Committee suggested absorption
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of even vendors and commission pe-
arers, But in the Central Railway,
these vendors gre not regularised. They
continue as casual workers for 15 1o
20 years. So, the rights of these
dlass IV employees are always neg-
lected. That is the attitude of the
Central Railway.

We passed a Bill for the headload
workers. When we sent it ‘o the
Central Government, the Centre has
directeg the State Governmenl to
exclude the Centra] Government vn-
dertakings from the purview of this
Bill. So, you want slave labour in
these undertakings, They are there
for the ’ast 33 years. This type of
casual workers should be regularised.

When a project is started iome
workers are taken into it. After
the project is completed, these work-
ers are sent out and again {fresh
workers are appointed for another
nroject., Class III  employees are
permanent, The officers are also
permanenf. Then why should not
these Clasg IV employees be taken
as permanent employees, I fail to
understand, They are working like
bonded labour. At least, the bon-
ded labour have security of job but
their condition is bad. Here these
casual workers have no securily of
job. If you have cordial relations
with the workers, it will improve the
working of the railways,

Recently, the association of station
masters has suggested to the Gov-
ernment that they are prepared to
get their uniforms sticheq if the
Government give them the cloth and
the stitching charges. The rate of
the stitching charges which they nro-
posed, was less than the present
rate. But the Government did not
agree to that, In 1978, the Minis-
ter had 3 meeting with the employe-
es and told them that in the next
quota, full uniforms would be given
to them. And if those uniforms were
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not foung satisfactory, then they
would be given cloth and also the
money for stitching. They have gquot-
ed lower rates, but even then Gov-
ernment is not prepared. Even for
minor things they have to agitate and
go on strike. Why can you not have
a talk with them and decide things?

In the case of station masters,
thenpe ig no uniformity in the mat.
ter of promotion and other things. In
different railways there are different
practices. Hence, there is discon-
tent among them. After all, Indian
Railways are one, and you will have
to have uniform conditions, but that
is not being followed.

Now vyou are going to introduce
third and fourth generation computerg
which are 1,600 timeg more powerful
than the present ones, Because of
this workers have their own fears
about their future. A country like ours
cannot afforq computers because
lakhs of persons are waiting for em-
ployment. Even with the safe-
guards which you have given at pre-
gent, there is apprehension among
the workers that their future will ba
in jeopardy. So., Government will
have to discuss the matter with them
and see that none of them lose their
jobs.

Tn the matter of providing better
conditions to the workerg ang am-
enities to the public you are very
strict and sometimes even mucerly,
but what about the malpractices go-
ing on in the railwavs? The Tata
Iron & Steel Co., had defrauded the
railways of Rs 13 lakhs in freight
charges, An enquiry was ordered,
but they went to the Supreme Court.
The Supreme Court, however, has
cleared it. What has happened to
that enquiry? Has the enquiry re-
port come, and what is the decision
taken on the report? We are much
concerneg about it because public
money is involved.
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There was a case of fulse tickets
being sold at Patna station, with a
CBI enquiry, What has happened
to that? So rauch money is going
down the drain in these ways, but
you are sirict only where workers
are concerned., TUnless and urtil a
different policy is pursued towards
workers and backward areas, there
will be a lot of discontent. Assam
is g lesson to the Government. You
have to respect the feelings of the
people in the backward areas. Other-
wise, fissiparous tendencies will dev-
elop to a great extent.

I hope the Minister will lecok into
these things and rectify the mustakes.

SHR] K. T. KOSALRAM (Tiru=-
chendur): I rise to say a few words
on my cut motion.

At the very outset 1 would like to
point out that g provision of Rs. 90.84
lakhs has been made for the Nagercoil.
Tinnevelly line, while a <um of
Rs 1,38 crores more would b» requir-
ed to complete it. 1 wonder how the
Railway Minister says that this line
would be completed by the end of
1980, 1 want to have a categorical
mneply from the hon. Minister., They
have allotted only Rs. 90 lakhs, A
sum of Rs, 138 crores js needed in
addition. How are they going to im-~
plement it within this year?” It is a
funny thing.

Sccondly. the hon, Minister is aware
of that fact that the survey for
Tirunelveli-Tuticorin BG conversion
has been completed long ago He had
assured me that thig would be {aken
up soon. If this conversion work is
not taken up, the Tuticorin port
which is a major port will not develop
pt all. The hon. Minister must
announce in his reply to the debate
that the BG conversion from Tirunel-
veli to Tuticorin would be taloen up
in 1880-81 and that he would pe pro-
viding all the needed funds for the
completion of Nagercoil-Tirunelveli
¥ne by the end of 1980,
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I am surprised to see that Karur-
Dindigul-Tuticorin line hag been in-
cluded in the Budget only for consi-
deration. 1 do not know what is the
meaning of it. No provisicn has been
mad2. After Independence, no broad-
gauge line has been taken up in my
State of Tamil Nadu. In the neigh-
bouring States, no metre gauge is
there—all metre gauge has been con-
verted intg broad gauge. But what
an unfortunate thing in Tamil Nadu!
Nothing has happened there. Fcr the
last 20 to 30 years, we are agitating
like anything. I met all the concerned
Ministers, My hox. friend, Mr. Jaffer
Sharief, told me, ‘“Don’t worrc;; about
it, It will be done. It is under con-
sideration.” This is a very unfor-
tunate thing. You must see that this
line is taken up during 1980-81. Other-
wise, T cannot say how our people will
feel ang about our Government. I
want to bring this to your notice,

Even the previous Railway Minister,
Prof, Madhu Dendavate, had cabe-
gorically assured in the Consultative
Committee that this will be taken up
and the work will be executed in
1980-81, The assurances of the
Ministers, whatever may be the Gov-
ernment, must be implemented. You
can throw away bad things but good
things must be taken up.

Also, from Madras to Tirunelveli it
i= all metre gauge. If you are going
to take up that project, why can’t you
take up BG conversion from Madras
to Tiruchirappalli also? Without the
broad gauge lire, no industry will
come yp. It is quite a natural thing.
You nmwust consider that also, A num-
ber of industries are there. In the
southern most corner, there are Tiru~
nelvelj and Ramanathapuram dis-
tricts, There is also the Tuticorin
port. There are a lot of industries
coming up. Already there is the
bigpest cement factory in Thalayuthus,
Sankarnagar and another cement fac~
tory near Virudunagar. There is also
a very big povernment cement factory
in Alamgulam. There is 150.crore
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SPIC Project, There is no broad
gauge line. This is a mater which you
must consider very geriously. 1 hope,
my hon. friend, Mr. Mallikarjun, will
convey it to his senior colleague. He
can himgoelf assure that this will be
taken up this year. Tuticorin is a
major centre of salt production, with
an annual turn-over of mcre than 20
lakh tonnes. This salt is supplied
through rail to the north-eastern
States. While salt is being sold at five
paise per Kg. in Tuticorin, jn Assam
and other north.eastern States, salt is
sold at Rs. 5 to Rs. 8 per Kg. The
main reason for this is the absence of
a BG line in this part of Tamil Nadu.
Skecondiy, the ywagon supply is also
tardy. The required number of wa-
gons is not made available ;¢ all in
the southern zone of Tuticorin, Naga-
pattinam and Tanjavour.

During British time, salt duty was
there and for the convenience nf col-
lection of this tax, certain stations
were declared as salt loading stations.
This old System still continwes thoughi
there is no duty now. There was
Mahatma Gandbi’s Satyagraha and
those who took part in the Satysgraha
were convicted. I was also convicted
and after that, the salt duty was abo-
lished, But still that olq Briish tradi-
tion continues! Wherever salt is pro=-
duced, if there is any staticnn nearby,
all such station: should be declared as
salt loading cstations. This would
avoid delay in transportation of salt

At Arumuganeri station, another
main sait produ ing centre—and near-
by there 1 Dhrangadharz  Ch mical
Works, PARC and a lot ct sther in-
dustries—even a shed ig not there and
the galt is washed away by rain, T
am agitating for the last three and
four years, but nobody cares.

Moreover, in the railway station
there is no weighing machine and, be-
cause of this, so many people ard
suffering. They say 36 tons have beell
loaded but only 26 tons reach the
destination and then there :s a penal-
ty. In this way, people are suffering
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This is a salt producine centre and
salt is heing sent from there to Assam
and other Eastern States. Such rail-
way stations.are being completely
neglected by the Dzpartment,

‘We have becn demandinp one more
express train T1om Madrag to Tiranel-
veli. ] want to bring one instanee to
the notice of the hor Minister. One
day my clerk tclephoned to the Bnok-
ing Clerk and was to'd that my name
was 3l 113 in the waiting list from
Mad » {o T.ranclveli | then tele-
phoned to the Genersl Manager’s
office, to some bigger mana, s&nd
told him that 1 am an MP.
and that 1 had to attend some
meeting, and so on:; then somchow
or other, the. Railway people obliged.
me. But being No. 113 in the First
Clasg waiting list is a wonderful thing.
Tf this happens to an M,P., how can
the common man travel between
Tirunelveli and Madras? About three
or four years back, al th. Consultative
Committee meeting the Minister had
assure us that they will certainly run
another express truin  Even last year,
one Groneral Monazer—who has retir-
ed--whi ¢ addressing the Tuticorin
Chamber of Commerce, categorically
cave Lo assur.ince that from Decems-
b r, 1979 another express train would
be ium on that line. But nothing
happencd Now tnat man has retired
nnd another man has come in his
plac~  This man wanted to help an-
nther State ginc2 he belonged 1o that
1IState; lie does not bother about my
Tami' NWadu Thiz man has cancelled
the prorosal. In such a wavy it js gning
on there, All these things are in the
Cut Motions So an additional train
shotl'd be run. My friend, Mr, Malli-
karjun, is here. He must see to it
that atl Jeast a very simple thing like
this is done. We will name it as
‘Mallikarjun Express’, The people
there will be very grateful {0 him.,
There is so much of crowd in that
line, § =

14 his.

In my district Tirunelvell, near
Kurumbur station, in the absence of
manmed level-crossing, many fatal
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accidents have taken place, Prof.
Madhu Dandavate, when ae was Rail-~
way Minister, hag announced on the
floor of the House that, wherever
there were unmanned level crosisngs,
tkyey would be converted into manned
1.e] crosisngs. About the Kurumbur
level crosisng near Kurumbur Station,
be categorically assureq that it would
be done. But now it seems, they are
demanding Rs, 42,000 or Rs. 72,000 t0O
keep up this promise, I could not
understand this. This alzy must be
attended to.

Tiruchendur is a famous pilgrim
centre in South India, Since Nager-
coii will be connecteq by a B.G. line
with Tirunelveli 1 demand that Tiru-
nelveli and Tiruchendur should be
connected by a B G. line. A traffic
survey may be ordered for this pur-
pose.

There is a long-standing demand
from» the Railwaymen’s TUnions for
preference to be given to their wards
in the employment opportunities in
tallway services.

The Railway Boarg seems to be
keen on dropping the Metropolitan
Transport Project of Madras. [ would
hke {o suggest a les: expensive pro-
1e~t There it the Bukinghem € nal
which goes rouad the city of Meadras.
This Canal can be desilied and  een
be used for underground railway or
it cin be covered and then used for
a circular railway This is, compara=
tively, less costly than the Metropoli-
tan 'Transport Project With the
exising stafl of this project, a geotailed
Project Report can be prepared in no
{ime ang then implemecnted

The proposed inclision of Kanya-
kumari-Nagercoil-Tirunelveli B.G.
link in the Trivandrnm Division has
Tesulted in violent agitation in Tiru-

nelveli, Kindly do not include this
in the Trivandrum Division. It
is proposed to be taken away

from the Madurai Division and in-
cluded in the Trivandrum Division.
It should be dropped.
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DR. GOLAM YAZDANI (Raiganj):
Mr. Deputy-Speaker, Sir, first, I
support the Railway Budget presented
by the hon, Railway Minister, I thank
him for the altention which he has
given for the convenience of the
citizens of Calcutta: for the Metro
Railway, he has raised the annual out-
lay from Rs. 19 crores to Rs, 234
crores, I also thank him for the
attention which he has given for the
improvement of the Railways in the
north-eastern region of the country
where he has taken up about six new
link lines and has taken up alsp con-
version of Bongaigaon-Gauhati meire
gaugs into broad gauge.

SHRI G. M. BANATWALLA
(Ponnani): Sir, there isnot a single
Cabinet Minister in the House. Please
send the Marsha] and get one, Sir.

SHRI DINEN BHATTACHARYA
(Serampore): What can the Deputy
Speaker do in this matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): I do not think it is
necessary fo, the Marshal to go and
get any Cabinet Minister when the
concerned Ministey is sitting here.

MR. DEPUTY SPEAKER: He never
askéd you to give any clarification,

Please go on with your speech. It
is your maiden speech.

SHRI RAMAVATAR SHASTRI

(Patna): At least one Cabinet Minis=
ter should be there.

SHRI R. P. YADAV (Madhopura):
That is the convention also,

PROF. N. G. RANGA (Guntur):
Sir, we are meeting during the lunch

hour. Shoulq they not show us this
much courtesy?

SHRI RAMAVATAR SHASTRI: 1
am not particular about Panditiji.
Any Cabinet Minister can be present.

MR. DEPUTY SPEAKER: This shall
be brought to the notice of the Minis-
ter of Parliamentary Affairs.
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SHRI RAMAVATAR SHASTRI: He
is also not here.

DR. GOLAM YAZDANI: The hon.
Minister in his budget speech has
laid down the government’s policy as
modernisation apg expansion of the
railways and provision of comfortable
coaches for long-distance passengers.
In the Rajya Sabha only day before
yesterday he has said that expansion
will be made keeping in view ‘he
defence needs ang the needs of the
travelling public....

MR. DEPUTY-SPEAKER: Mr.
Yazdani, whatever has been gaid in
the Rajya Sabhga should not be quoted
here. Thig is just for your informa-
tion because this is your maiden
speech.

DR, GOLAM YAZDANI: He declar-
ed that he would expand the railways
from the defence point of view and
alsg from the convenience of the
public. So, I would like to draw Lhe
attention of the hon. Minister to the
said state of affairg which is prevailing
in the northern part of my State and
also in the north-eastern part of our
country. I am speaking about the
northern part of north Bengal, namely,
the West Dinajpur district. There is
no railway communication at all and
this is due to a very sad story and
that is the partition of the country.
Before the nartition of the country this
West Dinajpur district was not so pad
in the matter of rallway communica-
tion because the main railway line to
Calcutta and Siliguri ran through
Parbatipur which is now in Bangla-
desh. But during partition, the old
Dinajpur District was divided into
two halves, the eastern half falling to
East Pakistan. now Bangladeshn and
the other half, that is, the West
Dinajpur came to India and hence the
railway communications are complete-
ly cut off. Balurghat wag made the
district town of West Dinajnur district
while Dinainyr which was the main
town of Dinaipur went to East Pakis-
tan, now Bangladesh. So the half por-
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tion of West Dinajpur district with the
district headquarbars of Balurghat was
left without any railway communica-
tion ang this Balurghat before parti-
tion had the nearest railway station at
Hily—some 30 miles from Balurghat.
This Hily railway station is in Bangla-
desh. So people there cannot use ihat
Hily railway station. Before partition,
there was a line from Parbatipur to
Barsoi. But after partition, that line
wag cut off and terminated at the
bling end at Radhikapur near the
Bangladesh border. So, that line has
also become practically useless. What
to do? There is no railway communi-
cation for the people of West Dinaj-
pur. Now it has become more com-
plicated because one portion of Bihar,
namely, Islampur town, aftey re-
organisation of the States, was includ-
ed in West Dinajpur. Islampur is far
far away from Balurghat. Balurghat is
situated at the remotest corner in the
Eastern side near Bangladesh Border.
The people from that cornep of the
district have to travel either by bus or
by some private arrangements to reach
Balurghat. It takes a long time for
fhém to reach their district town.
Because of that, the people from
Balurghat and other parts of West
Dinajpur have to come from Balur-
ghat to Calcutta and peopie from
other parts of West Dinajpur District
have to travel by state buses to ccme
to Calcutta, a long distance of 400to
500 miles. They have to travel this
distance for about 11 to 12 hours.

This is very tedious. It is very diffi-
cult for the people to cover this jour-
ney continuously by travelling for 11
to 12 hours. It is very difficult es-
pecially for the women folk when there
is no other alternative route. Because
of partition of the country, that part
of West Dinajpur is in a deplorable
condition in the matter of railways.
So, Government must pay attention to
this as they paid their attention to the
main railwayline from Sealdah to
Siliguri via Malda, Kishanganj and
Farakka. The alternative route from
Calcutta to Siliguri is all right. But,
what about the poor people of West
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Dinajpur? Government hag also not
paid attention to the pitiable cendi-
tions of the West Dinajpur people. A
proposal for a major survey was made
in 1962 for connecting Baiurghat with
the main railway line at a station in
Malda district. The route was pro-
posed from Eklakshi to Balurghat. The
Passengers’ Amenities Asscciations
Which have been affiliated to Govern-
ment went and visited the proposed
route and named varioug stations.
Various stations were not only deter-
mined but were also approved by the
Railway Board; in 1970, Government
issued the acquisition notices for the
lands to be acquired along the route.
But, that has not been implemented. I
do not know why.

I want to say another thing here.
They have not constructed any new
line that is proposed. They have not
paid any attention tc conversion of
the railway line from Barsoi to Ra-
dhikapur, border station. This is a
metre-gauge line. It is of no use to
the people. By this metre-gauge they
go to Barsoi but they do not get a
continuous train to go either to Cal-
cutta or to Katihar.

In 1965-66 again a proposal was made
for converting the metre-gauge into
broad-gauge. This is a very easy task.
having two girders in each bridge
for converting the metre-gauge into
broad-gauge. It has not been done.
From 1965 the West Dinajpur people
had been i[acing difficulties. I have
a suggesticn to make. You will
blease construct a mew railway line
and connect Balurghat with the main-
line. The line from Calcutta and Sili-
guri via the route from Barsoi to
Radhikapur may be converted into a
broad-gauge.

MR. DEPUTY-SPEAKER, Sir, here
I may say that the metre-gauge line
from Barauni to Katihar has been
completed into broad-guage and
from Katihar to Barsoi it Js already
broad-gauge, If the other portion from
Barsoi to Radhikapuri via Raiganj is
converted inty broad-gauge people will
easily travel to Calcutta, Delhi and
Siliguri by broad-guage.
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There is another important reason for
converting this line intp broad-gauge,
namely, the defence point of view. Ba-
lurghat is pnear the border of Bangla-
desh. It has great importance from
the defence point of view of our coun-
try. 1f something happened there no-
body will move from there easily. It
hag military importance. These rail-
way lines should pe given immediate
attention so that military personnel—-
men and~ material—could go by ‘he
main railway lines to any part of the
country. So, from the point of view
of defence these railway lines in West
Dinajpore district should be comple-
ted on war-footing.

Now, I would like to tell you some
of the grievances which should be met
to improve the railway jJines, ete. in
West Bengal to construct g new
railway station at Nebotala
between Baliaghatg bridge and
Borsai station and double line from
Ranaghat to Lalganj. Malda station
has got a very good prospect because
the Gaur Express has been introduced
recently. I want to thank the hon’ble
Minister for this. The importance of
Malda station has increased but the
first-class waiting room is very small
there. It can only contain about ten
persons. It should be enlarged.
DNisadvantages of the level crossings
n{ Malda and Siliguri should be elimi-
nated by constructing pver-bridges.

Now, I would like to point out
certain other things. Many hon’ble
Members have said about the Ilate
running of trains. It i a regular
feature with the new Jalpaiguri
passenger train to be late. Sometimes
it is one hour late; sometimes twelve
hourg late and sometimes even
twenty-four hours late, Omne does
not know when it wil] come. Sir,
when we have introduced Gaur Ex-
press people from Siliguri come by
NJP to catch this Gaur Express but
the train ig so late that its passengers
cannot catch the Gaur Express. This
late running also occurs in the case
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of Darjeeling Mail and Tinsukhia
Mai],

Now, I shall touch one important
point. For the convenience of. the
public, the Railway Minister has
promised many things. I am talking
about Tinsukhia Mail, It ig a long-
distance super-express-train but if you
travel any day by Tinsukhia Mail you
wil] find you cannot get into the
train because the military personnel
occupy the compartments including
the reserved compartments and the
first-class. These military personnel
get into the train at New Bongaigaon
making difficult for the passengers
from the intermediary stations to get
into the train. They keep their
trunkg even in the latrines. All the
seats are occupieg by the military
personnel. Even when the railway
authorities want them to wvacate they
do not vacate. So, the passengers
have either to postpone their journey
or have tp trave] standing. To rectify
this situation I have a suggestion to
make, that is, to introduce another
train, 5 super-express train, a second
Tinsukia Mail. If that cannot be
done, I request the Government to
limit the warrantg to be issued from
New Bongaigaon to military persons.
These warrants should be limited and
they shoulq not woccupy more than a
few reserved seats. If unlimited
warrants are  issued, unlimited
military persons get into the train
causing inconvenience to passengers
from intermediate stations. This
should be stopped. Even if this can-
not be done, please arrange for one
first claggy coach and one gecond class
coach in the New Jalpaiguri station
so that passengers from the inter-
mediate stationg downwards will
have no difficulty in getting into the
Tinsukia Mail. Please give attention
to these guggestions of mine.

MR. DEPUTY-SPEAKER: You can
speak only on important things. For
the rest you can write to the Minister.

THE MINISTER OF RAILWAYS
(SHRI KAMLAPATI TRIPATHY):
Thank you Sir.
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MR, DEPUTY-SPEAKER: What-
ever deserved publicity, which should
satisfy your constituency, you can
state them here.

DR. GOLAM YAZDANI: I request
for stoppage of the Tinsukia Mail and
Darjeeling Mail at Dalkola Station
which ig g business centre. I am just
pomting out to lum certain matters
which he can attend fo easily accord-
ing to his declared policy.

MR. DEPUTY SPEAKER: You
should stick only to the problems of
your constituency.

DR. gOLAM YAZDANI: About
the dacoit menace, I am glad that the
hon. Minister has tried to set up an
Anti-Dacoity Cell under CRP, with
the cooperation of the State Govern-
ment. He has tried to make a begin-
ning in U.P. I request him to extend
this anti-dacoity cell throughout the
country so that these people may be
saved from the dacoils and they can
travel by night safely. I have no
more suggestions to make. Other
Members have drawn attention of
the Government to various problems
already. The Minister has promised
to look into them I am thankful to
him for that.

While concluding, I thank the hon.
Railway Minister in that he has taken
some steps for the improvement of
the Railways. We do hope that dur-
ing his time the Railway system will
improve more and more to our catis-
faction and to the satisfaction of
everybody.

With these words I conclude.

MR, DEPUTY-SPEAKER: Before
I call Mr. Arjunan, I would like to
point out to him that his DMK party
has two speakers. He can speak for
5 minutes, The other Member can
speak for 5 minutes. So, Mr. Arjunan,
you please take 5 minuteg and con-
clude your speech.

SHRI K. ARJUNAN (Dharam-

puri) 1 welcome the budget pre-
sented by the hon. Railway Minister.
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At the same time I wish to emphasise
certain points relating to my consti-
tuency and my State of Tami] Nadu.

There should be a separate Railway
Division which should be formed wat
Salem. Because, Salem is connected
with other important Railway links.
They are:—

Salem to Vridhachalam
Salem to Mettyr

Salem to Coimbatore and Trivan-
drum

Salem to Bangalore
Salem to Madras

Salem to Trichy via Erode.

It is a most important place, The
distance between Salem to Madras is
more than 200 kkm. From Salem to
Olavakode, the distance is more than
200 k.m. From Salem to Madurai, it
is more than 200 kkm. It is g most
important central place, In order to
have better administration, it is a
very easy thing for you to form a
separate division at Salem. Then,
Sir, during day time, no train has
been running between Madras and
Coimbatore. 1 would therefore sub-
mit that the Hon’ble Railway Minister
may consider introduction of an Ex-
press Train between 10.00 hrs. and
13.00 hrs. between these two
stations. At present there is only one
passenger train running between
Olavakot and Jollarpet. In this con-
nection, I would submit that this
pa-senger train should be extended
up to Madras. This would help the
passengers and traders to carry their
perishable goods quickly to various
places. The perishable goods from
Salem, Bommidi ang Buddireddipatti
and from other places wil} have to
be transported to other districts of
Tamil Nadu very quickly.

Sir, there is a railway crossing near
the Generael Hospital at Salem. There
is always a traffic jam at this cross-
ing. People who have to go to the
Hospita] very urgently and also other
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people are put to a lot of difficulties
because of traffic jam at this railway
crossing. I would request the hon'ble
Railway Minister kindly to consider
the construction of an over-bridge
near the General Hospital at Salem.
Sir, there ig a proposal for inclusion
of Nagarkoil-Tirunelveli railway line
in Trivandrum Division. I would
submit that thig railway line should
continue to be in Madurai Division as
hitherto.

Sir, at present the Kovai Express
running between Madras and Coim-
batore is not stopped at Morappur. I
woulg like to suggest that this
Express train should step at Morap-
pur for at least 2 minutes. More-
over all the Express  trains run-
ning' through Bommidi and Buddired-
dipatti should stop at these stations for
10 minutes for the convenience of the
passengers. At present there are only
two berths available for reservation
from these stations. I would suggest
that this number should be increased
to 10.

Sir, I am sorry to mention here that
the nassenger train running between
Bangalore and Salem has been with-
drawn. I would urge upon the hon’ble
Minister that this train should be res-
tored. The passengers at Salem,
Dharamapuri and Bangalore are put
to a lot of difficulties on account of
withdrawal of this train.

Sir, there is a mosaic factory at
Salem in which about 3000 people are
working. The raw materials for the
factory are obtained from the neigh-
bouring States like Andhra Pradesh.
In Kerala also, there are some mosaic
factories. Those factories are also get-
ting raw materials like coloured lime
stores from other States. What bhap-
pens is that at these railway stations
where these factories are established,
there is no weighing machine available
and the raw materials are invariably
weighed by approximation. This results
in overweighing for which the traders,
for no fault of theirs, are penalised to
pay 20 times the freight charges. It is
the fault of the railway authorities and
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not the traders. I hope that the Hon’-
ble Railway Minister would look into
this and take immediate steps for the
provision of weighing machines at
these stations. T

SHR1 KAMLAPAT] TRIPATHI: If
he writey to me, I will look into it.

SHRI K. ARJUNAN: I met the
officials of the Commercial Department
of Southern Railway. They assured
me that they would look into the
matter. But so far, no weighing ma-
chine has been provided in these sta-
tions. The traders refuse fo take Jde-
livery ot the raw material at Salem
because of the twenty times freight
charge on the overldad of weight. This
all happens because of the non-avail-
ability of proper weighing machines.
The Southern Railways and the Cen-
tral Railways have consequently stopp-
ed the supply of wagons. The entire
mosaic industry is now at a stand-still
and is suffering because of lack of raw
material.

MR. DEPUTY-SPEAKER: You may
conclude now and write about all
these matters to the Railway Minister.

SHRI K. ARJUNAN: Further the
railways do not unload the raw mate-
rial in a suitable place, where the
trucks can approach conveniently, If
they are paid under the table, they
will unload at proper places, other-
wise they will unload the mateisal
at some remote place where the trucks
cannot go. This requires to be looked
into.

Then, I request that at Delhi station,
some Tamil knowing clerks should be
appointed to cater to the requirements
of passengers from Tamil Nadu etc.
They neither know English nor Tamil
and we are put to a lot of inconve-
nience. This should be done immedi-
ately.

Lastly, I request that the reserved
quota from Jolarpet to New Delhi
should be suitably increased because
besides other passengers, a lot of mili-
tary personpel also travel between
these stations.
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SHRI M. RAM GOPAL REDDY
(Nizamabad): Sir  we are grateful to
Madam Gandhi for having included 1n
her Cabinet Mr. Mallikariun, who is
very fertunate in having the guidance
of Pandit Kamalapati Tripathi. I am
sure he will learn many things [rom
him and will prove a wortny and ah:e
Minister of our country.

The population of this country 1s in-
(reasiing by 2.5 per cent. Agricultural
production is iticreasing by 5 per cent.
Ladustital procn~tion 18 geing up by
5 per cent. 5 per cent to 38
per cent is our aim. So, the
total comes to about 13 {o 14 per
centi increase every year in our coun-
try All this load is on railways. We
are not giving sufficient funds to the
railways to cope up with all this traffic
that needs to be transported. When
any tax is levied on railway fare or
freight, there ig a hue and cry from
all sides of the House. When demands
come, everybody wants more trains to
be run for passengers and more goods
to be transported in the speediest man-
ner. Under Pandit Kamalapati Tri-
pathi’s leadership, the railway has
started moving very fast. wx TaTZ weoT
gar & &t sy W wwer  wqear &
When the Minister is all right, every-
thing will be all right.
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Some improvements are still requir-
ed and I will give some suggestions for
the improvement of the movement of
commodities. The movement of geods
in the cities is quite all right because
the city people have got approach upto
the Railway Board and the Railway
General Managers. But in villages and
backward areas, the movement 1s not
proper. The Railway Board should
give more consideration to the move-
ment of goods that are manufactured in
those factories which are established
in rural and backward areas and also
to the stations that are set up there.
In my State, most of the stations are
in rural areas. But most of the goods
are notf being properly moved. The
goods that are meant for export must
be given top priority. Lot of cement
is there in our factories. In one fac-
tory Xesavram Cement, the stock is
about one }lakh tonnes. They have
writtier. to the Railway Minister to
clear tbat steck. If the stock is mot
cleared in time, they will have to bear
storage charges and bank iaterest.
Then it will become  uneconomic for
factory people. 1 request the Minister
to give top priority for clearing such
stocks so that it reaches the consuming
centres.

After giving bonus to the railwaymen,
they are very happy. Pref. Dandavate
was trying to give bonus during his
Ministership but could not succeed.
Now, we have given the bonus to them
and they are working very hard.

14.58 hrs.
MR SrurrER in the Chair]

In mv own district headquarters
Nizamuaod Paalitji was kind enough
to sanction an cver-bridge Bul the
State Government has not taken up
the work sc far. I request Panditji 1o
write to the Chief Minister in this re-
gard so that construction of the uvver-
bridge can be started early. This de-
mand of the over-bridge has been there
since 1952 when Mr. H. C. Heda was
the MP from that area. As an MP from
that area, I want that this should be
taken up very early.
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In Nizamabad area, over 8 lakh
bags of sugar, thousands of tonnes of
turmeric, maize and paddy are produc-
ed. They all reach Nizamabad head-
quarters thus causing traffic hazard in
the city. There is traffic jam for hours
together in the city. The population
of the city is 1.3 lakh. Over and above
that, there is a floating population also.
With the movement of cars and trucks,
there is a terriffic trafic jam. I hope,
Panditji during his term of office, will
get this over-bridge completed. I re-
quest Panditji to come there and lay

the foundation stone of that over-
bridge.

15 hrs.

STATEMENT RE. INCIDENT AT
BAGHPAT

%ﬁd‘l (st #m Fag) : #E™, 9%
F I Gl ® WAF WAAT wE@N adn
S Wl ZTO 18 9A, 1980 ¥ I
MW F A o 7 avgA 7 gE oF gEAr
& wfa Mg Wit 071 g%z fear v g fow
W vy wfegsy & A19 BITAAT AT WWE
sragiy fear wam F o# 11 €E"
gargl fqaw 10 FgaAr Agewrad O F @9
1 J&rE, 1980 T F(AAF TAAT AT\ AN
g & @i aqr fafas fa=a & sfefafa
qRHl WYX qwafas e &1 Agar faegia
18 FA, 1980 1 3% EATH EZAT &

Fofq gawt fexr N7 IF oo A
ST ares W o3| fzw 4zt 2w Ar yaAr
77 wFe fwar

qH gE ¥ # 4rE wamrd q81 2 fw
€ g7 T U0 TH OEN AT GIETOHL
W7 gopfa 97 &89 T aF 3 el
§Q1 ® ATIT &1 U " R0 0 ¥ A
wTaT TET X\ WA AyATT | &% \EAr
frpre w9 ® @ fam (w870 989 &
farar 7@ Wax 2\ ATET &1 AT ¥ F
za F ag WeAaA 2 asar § fF ey
&1 o, a1y ag fedy o fewa =1 &t afz
H wdwms wear & foo fFfy wwrT &
Yy qrar oAt @ WAAT IEFT TAH FIE
g ¢ @ IX wEr xw fem wnwEm
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oy & &Y ¥ wWiw sEn F W
ger w1 wanr fedr sufwr o gw @TQ
fodft wviifas v & fog & frar o
#iifw gH W2g ¥ 6 @ HEAT ¥ 0w AN
Aifgs arz & foar § 7wy o ol @@
T Sewl & fou wEwr W ST W
| g ... (eawa™) .. ... .

(Interruptions) **

MR. SPEAKER: Nothing should go
on record without my permission.

(Interruptions) **

MR. SPEAKER: If ihe House will
bear with me I think we have some
rules here. The Minister has made a
statement. You may or may not like
it, you may differ from him, but here
is the guideline for you, rule 372 You
must look into it.

SHRI ATAL BIHARI VAJPAYEE
(New Delhi): The House can decide to
suspend the rule, and you can allow
clarifications.

**Not recorded.



